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GIS BASED DRAFT DEVELOPMENT PLAN FOR 
GUHAGAR NAGAR PANCHAYAT 

DISTRICT - RATNAGIRI

Published U/S 26 (1) of 
The Maharashtra Regional and Town Planning Act 1966.

Prepared by :-
Tandon Urban Solu&ons Pvt Ltd (TUSPL)

701, Harbhajan CST Road,Vidyanagari Marg,Kalina,Santacruz (E) Mumbai.

Scale - 1:4000

(Mr. PRASAD S. SHINGTE)

CHIEF OFFICER
NAGAR PANCHAYAT, GUHAGAR

Town Planning and Valua&on Department, Maharashtra

(Mr. RAJESH R. BENDAL)
 

PRESIDENT 
NAGAR PANCHAYAT, GUHAGAR

(MR. SAMBHAJI S. MORE)

ADTP, RANAGIRI & TOWN PLANNING OFFICER
FOR DEVELOPMENT PLAN OF GUHAGAR

1) All the boundaries of Survey Nos., Hissa Nos. and CTS Nos. will be considered final as supplied
by the Land Records Department.

2) The Village Gaothan boundaries will be considered final as supplied by the Land Records
Department.

3) The public sites, reserva&ons proposed in the D.P. may also include the exis&ng sites already
under those uses, which will be treated as the exis&ng sites and the remaining por&ons of
reserva&ons will be the extensions of such exis&ng uses. The DR/TDR will be applicable as per
provisions of UDCPR. 

4) Wherever applicable, only wriCen dimensions are to be considered and followed. All such
dimensions are in metres.

5) The road-widening proposals are marked on the DP to a smaller scale and hence, during
implementa&on the decision regarding the widening line given by the Planning Authority on the
basis of actual survey on site will be final.

6) The lanes, pathways, right of ways included in any use zone shall be maintained as per their
easement rights.

7) Name of places/land marks are indica&ve in nature and for reference purpose only. The
annota&ons and spellings may vary as per local and/or popular usage.

8) DraGing mistakes if any in the development plan can be rec&fied as per provision of UDCPR.

9) The CRZ boundary shown on this plan is indica&ve only and actual CRZ boundary to be referred
is as per CZMP plan published by MOEF Government of India and amended from &me to &me.

10) CRZ line is georeferenced using map published on hCps://mczma.gov.in/content/approved-
czmp-ratnagiri-2011 and any discrepancy in extent of CRZ line shall be addressed by concern
agency on case to case basis.

11) Residen&al Units and Building Plans constructed with adequate permissions from Planning
Authori&es shall be considered legal and occupancy granted in full, even if they fall under the
Green Zone.
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